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Amendment to the Cooperative Societies
Act

*328. DR. D. VENKATESHWAR RAO:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Government are considering
amendment to the Cooperative Societies Act
and enacting a Multi-State Cooperative Act;

(b) if so, whether Government have
appointed an Expert Committee in this regard
and whether the Committee has submitted its
report to the Government; and

(c) the main points that will be included in
the amendment and by when the amendment
Bill is likely to be introduced?

THE MINISTER OF AGRICULTURE
(SHRI CHATURANAN MISHRA): (a) Yes,
Sir.

(b) The Planning Commission constituted
a Committee on 'Model Cooperative Act' to
consider and finalise a Model State Cooperative
Societies Bill. The Committee has submitted
its report.

(c) The amendments to be included in the
proposed legislative proposal are under
consideration of this Ministry.
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Lack of Schools in Border Areas
of Punjab

*330. SHRI IQBAL SINGH: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of villages in the border
areas of Punjab without primary schools,
middle schools and higher secondary schools;

(b) the time by which the aforesaid schools
are likely to be opened in these villages of the
State; and

(c) the steps being taken by Government
in this regard?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI S.R.
BOMMAI): (a) to (c) According to the
information furnished by Government of
Punjab, the total number of villages in the
border districts, i.e. Amritsar, Gurdaspur and
Ferozepur is 3858. No village is left uncovered
without a primary school. There are 462 High
Schools and 214 senior Secondary Schools in
the border districts. Every year nearly 750
schools are opened/upgraded. The State
Government is taking steps to open Middle,
High and Senior Secondary Schools as per the
requirement of the villages.



